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Requirement of Castings and Forgings in
Heavy Electrical Plants

325:. DR. LAXMINARAIN PANDEY :
Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state :

(a) whether Heavy Electrical Plants in
the country are unable to get their reguire-
ments of castings and forgings from indige-
nous sources; and

(b) Jdf so, the steps taken by Govern-
ment to solve the problem ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(2) and (b). The entire requirements of cast-
ings and forgings of the heavy electrical
plants are not being met from indigenous
sources and heavier and more sophisticated
type of castings and forgings are presently
being imported, To bring up indigenous
capability, developmental orders have been
placed on the .indigenous manufacturers
including the Heavy Engineering Corpora-
tion for intricate castings and forgings requi-
red for the heavy electrical plants. The
capacity in the country for the manufacture
of speciat castings and forgings is also being
reviewed by the Government from time with
a view to taking such further steps as may
be consldered necessary to secure rapid deve-
lopment, The problem was also reviewed
recently by the Plahning Commission, when
the need for a developmental approach and
standaedisation of specifications of castings
and forgings between the various heavy elec-
trical plants was agreed to; and the need for
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castings and forgings manufacturers equipp-
ing themselves with modern testing and ins-
pection facilities aad for adequate attention
and priority to the requirements of heavy
power plants was stressod.

Anand Marg orgenisation

3252, SHRI JOYOTIRMOY BOSU :
Will the Minister of HOME AFFAIRS
be plased to state :

(a) whether attention of the Govern-
ment has heen drawn to a statement issued
on 24th Febiuary, 1972 by Smt, Uma
Sarkar, wife of Shri P. R. Sarkar (alias
“Anand Murtiji", Chief of the Anand Marg),
wherein she is reported to have said it was
impossible “for me to be silent spectator
to the inhuman, brutal and senseless happen-
ings in the Marga™;

(b) if so, whether the Government
have investigated into the allegations made
by Smt. Uma Sarkar, and

() if so, the findings therefor ?

THE DEPUTIY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN): (a) Government have
seen the press report,

(b) and (c). Several criminal cases, in-
cluding some af murder, against Shri P. R.
Sarkar and other Anand Margis are being
investigated according to law by the C. B. I.
as well as the Bihar State Police.
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Alleged Injustice to Graduates of Film and
T. V. Institute Poona working in T. V.
Centre, New Delhi

3255. SHRI LALJI BHAI : Wil the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state :

(a) whether there was an article in
Hindi Blitz (March issue) about gross injus-
tice being done to the graduates of Films
and Television Institute, Poona working in
the Television Centre, New Delhi and

(b) if so, the steps taken by the Minis-
try in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY): (a) and (b). Yes, Sir. The
matter has been looked into and the allega-
tion about the injuslice being done to the
Craduates of Film & TV Institute of India,
Poona working in the TV Centre New Delhi
has been found to be baseless.

Smail, Mediom and Large Scale Industries
in Gujarat

. 3256. SHRI D. P. JADEJA : Will the
Minister of INDUSTRIAL DEVELOPMENT
be pleased to state :

(8) the number of indusiries in the
small, medium and large scale sectors in
Gujarat State;

(®) the Capital employed in each of
the sectors, and

() the labour employed in each of
the sectors ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEAELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a)to (b). The State Government have reported
that separate information for small, medium
and large scale gectors is not available.
Further, in the absénce of statutory provision
for reporting of industrial statistics from the
small scale sector registered with the Indus-
tries Department, the information regarding
capital employed and empployment is not
available in that gector. Therefore, the figures
may ot cover all the ynpits. The State
Bureau of Bconomic snd Ststistics bave
reported in their Anaual Survey of Induste





